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Mr. Speaker: It is a suggestion

Dr, L. M. Singhvi: May I know
whether the Government are prepared
to say that there are no alternative
markets for this export and that
ethical and strategic considerations
would be allowed to be overruled by
mere export considerations? : this
not what is happening under this in-
defensible policy?

Shri Sanjiva Reddy: No, Sir. It
was considered and it was felt that
this was not such a strategic material
the export of which should be banned.

Shrimali Savitri Nigam: How far
is it correct that the steel imported
from our country is being used by
thern for strategic purposes and for
war purposes and if the answer is in
the affirmative, why cannot the policy
be revised now, al this stage?

Mr. Speaker: She is entering into
an argument. The first part might be
answered,

Shri Sanjiva Reddy: I do not think
that this can be used for war purpos-
es,
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Shri Sanjiva Reddy: If the hon.
Members fee] that this is a dangerou:
material which is going to be
dangerous...... (Interruptions.) You
must permit me to answer. After all
Government has considered this; they
can reconsider also and if it is felt
that it is dangerous to the country, we
will certainly stop it

The Minister of Commerce (Shri
Manubhai Shah): These are rods and
bars and not flat products.
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Import Policy
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Will the Minister of Commerce be
pleased to state:

(a) the reasons for the inordinate
delay in announcing the import policy
which hitherto was usually announced
in April every year,

(b) whether Government have made
arrangements for the availability of
foreign exchange in order to regulate
the import of raw materials so that
small-scale and essential industries
can work to their capacity; and

(c) if the reply to part (b) abqve
be in the negative, the alternative
arrangements made to keep those
Industries working?

The Minister of Commerce
Manubhaj Shah): (a) The
foreign exchange position
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the Government . to
announcemsnt of the
for the current year
from April, 1965.

postpone  the
import policy
commencing

(b} To the extent possible and with-
in the limitations of th= available
foreign exchange, Government have
sought 1o make arrangements for
foreign exchange for all manufac-
turing Industries in order tg regulate
the import of raw materials for small-
scale as well as large scale.

(c) Does not arise.
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Shrimati Savitri Nigam: It is al-
ways usual that when the import
policies are declared or export policies
are declared, there are repercussions
of those declarations on the various
markets. May I know if the hon.
Minister is aware that besides the
small indus:ries the farmers are also
being adversely affected because of
the delay in declaring the policies?
When their goods were already sold
in the market and have gone in the
hands of the hoarders, then only the
policy was declared by which time
the farmers had already suffered.

Shri Manubhai Shah: The farmers
dp not come into the picture. As the
hon. lady Membey knows, th: import
policy which has to be announced is
only with respect to the manufactur-
ing units and the established impor-
ters. There are no goods to be hoard-
ed in this case and the farmers do not
come into the picture at all.

Shrimati Savitri Nigam: There are
two sources of supply for the raw
material, . . .

Mr. Speaker: She has put a very
long question and so how could it be
answered?

Shrimati Savitri Nigam: Ome s
the import and the other is the pro-
duction in the country,

Mr, Speaker: We will hear her at
some other time. Shri Samanta.

Shri S. C. Samanta: May I know
if it is not a fact that a number of
small scale industries are at the
verge of extinction because of the
non-availability of raw materials in
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the country and may I know what al-
ternative steps have been taken by

Government or are going to be taken?

The Minister of Heavy Engineer-

ing and Indus'ry in the Ministry of

Industry and Supply (Shri T. N.
Singh): I will answer this question
with your permission. It is true that
many of pur small industries are to-
day in great difficulties. For this pur-
pose we are trying to draw as much
as possible from rupee sources coun-
tries as well as through some free
foreign exchange, whatever may be-
come available. We are attempting
to do whatever is possible in the
present circumstances for the small-
scale industries.
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Shri R. S. Pandey: The fourth
Plan is going to be finalised. and I
want to know whether the hon.
Minister has suggested something to
the planners to suggest somz remedy,
some vigp media, to the small-scale
industrialists who have invested their
monzy. and they are being told no
foreign exchange and no raw male-
rial will be given. When that is so.
how do you cxpect them to producc
tha goods?

Shri T. N, Singh: The hon. Member
must be aware that a committee was
appointzd to go intg this very ques-
tion—the Lokanathan Committee . . .

Shri R. 5. Pandey: Appointment of
a committee is no answer.

Mr. Speaker: Order, order.

Shri T. N, Singh: After that, some
recommendations have been made in
order to ensure a regular supply of at
least certain very necessary items to
the small industries; and those re-

BHADRA 5, 1887 (SAKA)

Oral Answers 2188

commendations are boing implement-
ed.
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Shri P. C. Borooah: May I know

un what basis different levels of tax
credit have been fixed?
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Shri Manubhaji Shah: The import
policy has nothing to do with tax
credit.

Shri Basappa: Are any steps being
taken to solve the technical and other
problems of import substitution in
this country?

Shri Manubhai Shah: Yes, Sir; that
is very important question. We have
appointed a committee on import
substitution under the chairmanship
of Dr. V. K. R. V. Rao, Before that,
as the House is aware, there was the
G. L. Mehta group which had studied
this problem. Now we are even
thinking that if this study group re-
commends, we may have one or twn
technical institutions working on im-
port substitution.
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Shri Dinen Bhattacharya: Whil:
issuing import licences, does the gov-

"ernmeni take care to see that the

existing concerns get their full quota
before issuing it to any new concern?

Shri Manubhai Shah: That is the
general policy to feed the existing
units as much as possible and only
the balance, if any. or which can be
made out from extra resources goes
to new indusiries
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Dr. Sarojini Mahishi: May I know
whether the government have agreed
to reduce, and if so to what exten®
there is reduction, in foreign exchange
allotment given to established expor-
ters and also to the prospective expor-
ters who have made a default and
have not been able to manufacture
and export?
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Shri Manubhal Shah: The question
has bezn complicated. From what 1
have” undarstood, I may say that
‘there #1as been no delay in allotting
to the exporters what their require-
ments of imports were. Out of some
lakhs of exporters in this country,
the defaulters are only nominal,
which I have explained before the
‘House several times. Those who de-
fault are not given any assistanca;
they are de-registered and blacklisted.

Flying Mail Accident
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Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that the
Flying Mail bound for Amritsar was
Involved in an accident on the 12th
May, 1965 at Sanda] Kalan Railway
Btation on the Northern Railway;

(b) if so, the number of persons in=-
jured and killed as a result thereof;
and

(c) whether any enquiry has been
held and if so, the result thereof?
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Shrimati Savitri Nigam: May I
know why it has taken so much time
for the Enquiry Committee to give
its final report, and whether any in-
terim report has been asked for by
the Ministry?

Dr. Ram Subhag Singh: Yes, Sir;
we have got this interim intimation
and the Additional Commissioner of
Railway Safety does no! hold any-
body responsible for this accident.





